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Alam v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 34330 
Amanjeet Singh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 34380 
Amit Verma v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34366 
Amleen v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34337 
Anil Kumar Singh v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC 

OnLine All 34412 
Anil Kumar v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 34325 
Ankit v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 34370 
Anshu v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 34365 
Antariksh Kushwaha v. State of U.P., (Rajiv Gupta and Zafeer Ahmad, JJ.), 2026 SCC OnLine All 
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Arman v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34379 
Arun Kumar Yadav v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 34315 
Ashish Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34344 
Ashish v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34374 
Ashiya Khatoon v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 34310 
Ashutosh Mishra v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 34399 
Atul Kumar v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34309 
Badri Dham Infrasructure v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34306 
Balendra Yadav v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34358 
Bhagwat Prasad Pandey v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 34405 
Bipin Kumar v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34316 
Committee of Management K.L.P.G. College v. Alka Chaudhary, (Arun Bhansali, C.J. and Kshitij 

Shailendra, J.), 2026 SCC OnLine All 34401 
Deepak Gupta v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34320 
Deepak Singh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34388 
Dharampal v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 34398 
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Harish Kushwaha v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34356 
Imran v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 34385 
Junaid Ansari v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34318 
Kajal v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 34390 
Kalpana v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34355 
Kanhaiya Tiwari v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34343 
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Khushboo Bhatia v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34321 
Kuldeep v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 34335 
Lal Bahadur Maurya v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34367 
Magma Hdi General Insurance Co Ltd. v. District Legal Services Authority, (Saurabh Shyam 

Shamshery, J.), 2026 SCC OnLine All 34415 
Manish Mehrotra v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34308 
Maqbool v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34339 
Mariyam v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34345 
Mohan Lal v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 34375 
Mohini v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 34410 
Mohsin v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34371 
Momin Malik v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34360 
Mukesh Kumar Jha v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34312 
Nabab v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34364 
Nanai v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 34408 
Nand Kumar Nishad v. State of U.P, (Rajeev Bharti, J.), 2026 SCC OnLine All 34389 
Narayan v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34384 
Narendra v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 34334 
Naresh Kumar Agarwal v. State of U.P., (Arindam Sinha and Satya Veer Singh, JJ.), 2026 SCC 

OnLine All 34406 
Narsingh Kumar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 34314 
Navmi Sharma v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 34369 
Neeraj v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 34391 
Niraj Vajpayee v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 34311 
Nirankar Pandey v. Union of India, (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 

SCC OnLine All 34404 
Nisha v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34351 
Nishat Farooqui v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 34323 
Om Prakash v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 34322 
Panna Lal v. State, (Santosh Rai, J.), 2026 SCC OnLine All 34327 
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34400 
Pawan Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 34346 
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Rajesh Chauhan v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 34336 
Ram Murti v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC OnLine 
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Ram Palat v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 34348 
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Ramesh Bahadur Singh v. Union of India, (Pankaj Bhatia, J.), 2026 SCC OnLine All 34403 
Ramlakhan v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 34333 
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SCC OnLine All 34329 
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